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Mr. Deputy-Speaker: The hon.
Member has put his question tersely
now. Why did he not do so before?

Sardar Majithia: It is not possible
to meet the entire demand because the
surplus we had was only 8000 bottles,
and as per statement, we have dis-
tributed 7995 bottles which leaves with
us only 5 bottles,
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Sardar Majithia: As regards the
first part of the question, the state-
ment deals with it. About the second
part, we have already despatched the
full amounts to Punjab, Bombay,
Madhya Pradesh, Hyderabad, Rajas-
than, Ajmer, Vindhya Pradesh and
Tripura. [ expect that by day after
tomorrow, the rest of the despatches
wll be completed.

Dr. M. M. Das: From the question
it .ppears that 8000 bottles were
or :wed for the civilian population, I
beg to know why these medicineg re-
quired for the civilian population
were ordered by the Defence depart-
ment?

Sardar Majithia: That is not the
point, Sir. This blood plasma was
surplus to our requirements and so
we have- released it for civilian con-
suription.

ir. M. M. Das: May I know the
cot itry from which this plasma was
imLortc_ed?

Sardar Majithia: It is difficult o
tell' at the moment, beeause this
plasma .was left over quite some time
ago, and I am not in a position to
tell the House from which country it
wag imported.

Shri Punnoose: Has the Defence
Ministry any plan to manufacture this
in India?
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Sardar Majithia: We are producing
blood plasma in this country now for
all our defence requirements.

SECONDARY EDUCATION COMMISSION’S
REPORT |
*1321. Shri A. M. Thomas: Will the
Minister of Education be pleased to
state:

(a) what steps the Central Govern-
ment propose to take to implement
the recommendations of the recent
report of the Secondary Education
Commission,; ~.

(b) whether any iminediate steps
are contemplated; and

(c) it éo. what are thev?

The Deputy Minister of Natural Re-
sources and Sclentific Research (Shri
K. D. Malaviya): (a) to (c¢). The
Report of the Secondary Education
Commission will in the first instance
be placed before the Central Advisory
Board of Education at their next
meeting to be held at ‘New Delhi in
November, 1953, for their considera-
tion. The views expressed by the
Board will then be considered by the
Government of India and action will
be taken on such recommendations of
the Board as aré finally accepted.

Shri A, M. Thomas: May I enquire
whether a conference on the lines of
the conference held to consider the
University Commigsion Report is con-
templated to consider the recommen-
dations of the Secondary Education
Commission?

-8Shri K. D. Malaviya: This sugges-
tion will be considered.

Shri A. M. Thomas: Some steps
are contemplated by the Government
as part of the Five-Year Plan to re-
lieve educated unemployment by the
appointment of teachers, etc., by the
Centre giving aid. May I enquire
whether it is the intention of, the Gov-
ernment to co-ordinate this deviation
in the Plan with the recommendations
of the Secondary Education Commis-
sion?
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Shri K. D, Malaviya: The recent
scheme which had been announced
with regard to solving the problem of
unemployment through the appoint-
ment of teachers hag not so much re-
lation with the report of the Secondary
Education Commission which ig before
the Government.

Shri A, ‘M, Thomas: One of the re-
commendations, for instance, of the
Secondary Education Commission is
to set up co-ordination committees
both at ministerial and lower levels
in the States and the Centre for the
administration of secondary educa-
tion, and set up®a Board for teachers’
training. Does the Centre propose to
take any iniliative in the matter?

Shri K. D. Malaviya: I shall read
the report. Just now I take that in-
formation from the hon. Member.

Shri Punndose: Has Government
given any advice to the State Gov-
ernments not to make any changes in
the secondary education system be-
fore these recommendations are
examined and finalised by the Central
Government? .

The Minister of Education and
Natural Resources and Scientific Re-
search (Maulang Azad): Yes.

Shri Syamnandan Sahaya: Is it
proposed to circulate copies of the re-
port of the Secondary Education
Commission to the Members of this
House?

Shri K. D, Malaviya: It is a priced
publication Hon, Members are in-
vited to purchase copies.

Prof. D. C. Sharma: May I know
what connection ther® is between the
report of the Secondary Education
Commission and the eight educa-
tionists, Indian as well ag foreign,
who are going to be sent out abroad
to study the Secondary school educa-
tion system?

Mr. Deputy-Speaker: Iz there a
proposal to send 8 educationists?
The hon. Member 1is assuming that
there is a proposal to send 8 educa-
tionists to study the educational sys-
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tem abroad. What is the connection

between their being sent and this re-

port? Is it based upon any recom-

mendation?
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[Maulana Azad: There is no con-
nection between the two. The two
are quite separate. The Commission .
was appointed t{o enquire into the
system of secondary education, Its
report has been received. This board
consisting of eight members will do
nothing about it. They wculd deliver
lectures on new experiments in edu-
cation for the benefit of secondary
school teachers.]

Prof. D, C. Sharma: May I know
what action Government is going to
take when there ig suc?a great dup-
lication of reports on ‘the secondary
education system: there is the Acharya
Narendra Deva report, there isg the
Bombay report,...........

Mr. Deputy-Speaker: The hon.
Member need not give g list.

Prof. D. C. Sharma: How is the
Government going to co-ordinate all
thege reports?

Mr, Deputy-Speaker: They are
considering all these things.

Shri K. D. Malaviya: Education is
not a central subject. The States are
perfectly at liberty to appoint their
own commitees to go into their own
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problems. We are only helping them
by appointing this Commission. As
soon as we reach certain decisions, we
shall communicate our decisions as
recommendations.

Shri Feroze Gandhi: 1 do not want
to ask any question. I only want to
make a suggestion.

Some Hon. Members: No sugges-
tion.

Mr. Deputy-Speaker: I hope the
hon. Member is not making any sug-
gestion for action. )

Shri Feroze Gandhi: It is only to
the Chair: not to the Minister. 1
would like to suggest that the main
question. as it is printed on paper,
may be answered by the Deputy
Minister, But, since Members are
taking so much interest, the supple-
mentaries may be answered by the
Minister.
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[Maulana Azad: Why should I get

up again and again unnecessarily? [
give a reply whenever necessary.]
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Shri C. Bkatt: May I know whether
the State Govérnments have sent their

recommendations keeping in view the
report of the Secondary Education

Commission, for meeting the unem- .

ployment problem, in view of the_re-
commendations made by the Plan-
ning Commission?

Shri K. D. Malaviya: I am afraid
Government cannot commit themselves
just now about anything which has
been published in the report. I will
advise the hon. Member to wait for
a little time.

Shrimati A, Kale: May I know
‘whether in the eight people that are
going to' be sent abroad for studying
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the secondary education systems you
have  included -any women?

Maulgna Azad: Yes.

Shri Syamnandan Sahaya: What
will be the main functions of this new
committee which has been set up not
only to go abroad, but also round the
different provinces and States in this
country in connection with the recom-
mendations of the Secondary Educa-
tion Commission? There is a little con-
fusion in our mind. We would like
the matter to be clarified.
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[Maulana Azad: There is no con-
nection between the two. It is the
same party consisting of eight mem-
bers. It includes four experts from
abroad and four from India. They
will be lecturing to teachers and head-
masters of schools on new experi-
ments in and new methods of educa-
tion. They have nothing to do with

the inquiry ahout secondary educa-
tion.]

Shri Syamnandan Sahaya: May 1

.take it, Sir, that the recommendations

of the Secondary Education Commis-
gion will be implemented without
waiting for any suggestion by this
new Committee? '

Maulanag Aszad: Certainly, yes.
Mr. Deputy-Speaker: There is no

question of waiting.
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[Maulana Agad: There is no con-
nection between the two. The Com-
mission was appointed to survey Fhe
entire fleld of secondary educatxgn
and to state whether or not it ig in
need of being changed in any way
and if so, what the changes should
be. This eight-member party would
only be lecturing to the teachers
on the system® of education. As
I have drawn the attention of the
House to this fact twice already, this
party has rothing to do with the en-
quiry into secondary education.]

Shri A. M. Thomas: Some of the’

recommendations of this Commission
are intimately connected with Ufﬂ-
versity education. May I enquire
whether the Government intend to
take these recommendationg also into
consideration in drafting the Univer-
sity Bill?
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(Maulana Azxad: Yes, the Govern-

ment will also take that into consi-
deration. ]

HyDeraBaD MonNgy IN ENGLAND BaNks

*1323. Shri Krishnacharya Joshi:
Will the Minister of States be pleased
to refer to the reply to starred question

No. 2344 asked on 30th July, 1952 and
state: -

(a) whether legal advisers have
since examined the case relating to the
sum of £1,007,940/- in the West-
minster Bank, which was illegally
transferred by Shri Moin Nawaz Jung

to the credit of Jthe Pakistan High
Commissioner; and

(b) it not, why this unusual delay
has been caused in giving advice?

The Minister of Home Affairs and
States (Dr. Katju): (a) and (b).
The opinion of Counsel engaged in
the case has been received and ‘is
under consideration,

Shri Vittal Rao: May I know, Sir, if
it is a fact that a portion of this
amount has already been drawn and
utilised by the former Ministers of
Hyderabad Government who left

Hyderabad on the eve of the Police
Action?

Dr. Katju: I want notice of that
question. So far ag I know the two
amounts are in the two Banks, Bar-
clays Bank and Westminster Bank.

Shri Nanadas: May I know, Sir,
what Precautionary measures have
been taken or are proposed to be taken

to stop this kind of illegal transfer of
money?

Dr. Katju: This question relates to
two specific items. I do not know
whether my hon. friend is thinking
of a third or a fourth item. I do not
know of those third or fourth items.

Shri K. K. Basu: May I know whe-
ther the Government has taken any





